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(iv) In 1997-38 an internal exercise of restructuring
of capital and debt profile of the subsidiary
companies of CIL was done. As a result of
this internal capital restructuring, the paid up
equity capital of ECL and BCCL increased by
Rs. 1179.45 crores and Rs. 996.00 crores
respectively by conversion of their debt to CIL
into equity.

However, despite the above measures, ECL and
BCCL are continuing to incur losses. A fresh package for
turn-around of ECL has been proposed which is under
consideration. Action has been initiated to formulate a
tum-ar'ound plan for BCCL.

(f) and (g) The Government do not feel that the
financial position of CIL itself is unduly alarming. However,
the financial position of the two subsidiary companies of
CIL namely ECL and BCCL is indeed alarming. These
companies have engaged the services of a domestic
financial institution and other experts to make
recommendations in order to improve their operations and
to reduce their individual losses.

'Samadhan’ Scheme

761. SHRIMATI LAKSHMI PANABAKA:
SHRI LAKSHMAN SINGH:

Will the Minister of FINANCE be pleased to state:

(a) whether any concrete scheme in respect of
‘Samadhan’ which was introduced in the Union Budget
1998-99 has been worked out;

(b) if so, the details thereof; and

(c) the extent to which the scheme 'Samadhan' has
been welcomed by the people?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
FINANCE (BANKING, REVENUE AND INSURANCE)
(SHRI KADAMBUR M.R. JANARTHANAN): (a) and (b)
Sir, Kar Vivad Samadhan Scheme 1998 was introduced
by Finance (Nc. 2) Act, 1998 with a view to reducing the
arrears existing in various direct tax and indirect tax
enactments, and pending litigation in relation to these
arrears. The scheme which was in operation from 1.9.1998
to 31.1.1999 provided a quick and voluntary settlement
of tax dues determined on or before 31.3.1998, by offering
waiver of interest, penalty and a part of tax. The tax
payers were required to withdraw the pending appeal.
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(c) The Scheme has evoked very good response
from tax payers. More than 48,000 declarations covering
tax arrears of about Rs. 2800 crores have been filed
under direct taxes, and more than 18,000 declarations
involving tax arrears of Rs. 2000 crores have been filed
under indirect taxes.

[Translation]
Production Cost of Steel

762. DR. CHINTA MOHAN:
PROF. PREM SINGH CHANDUMAJRA:

Will the Minister of STEEL AND MINES be pleased
to state:

(a) whether the cost of steel production in India is
more than that of the other countries of the world;

(b) if not, the cost thereof in countries like China,
Japan, America etc. and the extent to which it is estimated
to be higher than the average cost of production in India;

(c) whether the Government have modernised some
of the public sector units to reduce the cost of production;

(d) if so, the percentage thereof; and

(e) the extent to which the cost of production of
these modemised units likely to come down in comparison
to the above said countries as a result of modernisation?

THE MINISTER OF STATE IN THE MINISTRY
STEEL AND MINES (SHRI RAMESH BAIS): (a) and (b)
The cost of production of steel primarily depends upon
prices of inputs such as iron ore, coal, steel scrap and
energy, costs of freight and labour and financial charges.
As per the latest estimates of the World Steel Dynamics
published in March 1997, the cost of production of
saleable steel in Bokaro Steel Plant of SAIL in 1997 was
less than the cost of production of steel produced in
other leading nations such as USA, Japan, Germany,
France, South Korea etc. The details may be seen in
the enclosed statement.

(c) to (e) Yes Sir, the public sector steel plants have
taken measures to reduce production costs. Steps taken
by SAIL to reduce production costs and to improve
performance include: )

— Modernisation and technological upgradation
of its plants. ‘
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